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नई �द�ली, 6 िसत�बर, 2017 
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—के��ीय सरकार, कंपनी अिधिनयम, 2013 (2013 का 18) क$ धारा 458 'ारा (द) शि+य, का (योग 

करते /ए उ+ अिधिनयम क$ धारा 66 क$ उपधारा (2) के अधीन 2वयं म4 िविहत शि+य, और काय7 को मंुबई, कोलकाता, चे:ई, नई 

�द�ली, अहमदाबाद, हदैराबाद और िशलांग ि2थत =े>ीय िनदेशक, को इस शत@ के अAयधीन (Bयायोिजत करती ह ै�क य�द क4 �ीय सरकार 

का मत हो �क ऐसा करना जनिहत म4 आवFयक होगा तो उ+ उपधारा के अधीन शि+य, का (Bयायोजन रG कर सकती ह ैया इनका 2वयं 

(योग कर सकती ह।ै  

2. यह अिधसूचना शासक$य राजप> म4 (काशन क$ तारीख से (वृ) होगी।  

[फा. सं. 1/06/2014-सीएल-V] 

अमरदीप Lसंह भाNटया, संयु+ सिचव 

 

MINISTRY OF CORPORATE AFFAIRS 

NOTIFICATION 

New Delhi, the 6th September, 2017 

S.O. 2938(E).—In exercise of the powers conferred by section 458 of the Companies Act, 2013 (18 of 2013), 

the Central Government hereby delegates to the Regional Directors at Mumbai, Kolkata, Chennai, New Delhi, 

Ahmedabad, Hyderabad and Shillong, the powers and functions vested in it under sub-section (2) of section 66 of the 

said Act, subject to the condition that the Central Government may revoke such delegation of powers or may itself 

exercise the powers under the said sub-section, if in its opinion such a course of action is necessary in the public interest. 

2.  This notification shall come into force with effect from the date of its publication in the Official Gazette. 

[F. No. 1/06/2014-CL-V] 

AMARDEEP SINGH BHATIA, Jt. Secy. 
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